
 ग्या  Slum  Areas
 (Improvement  and
 Clearance)  Amend-

 ment  Bill
 whether  they  will  be  tolerated  even
 at  the  point  of  creating  nuisance  or
 behaving  in  a  manner  which  is  not
 conducive  to  peaceful  living.  With
 these  words,  I  suport  the  Bill.

 st  20  fro  पाटिल  (यवतमाल)  :

 उपाध्यक्ष महोदय,  गन्दी  बस्ती  क्षेत्र  (सुधार

 तथा  सफाई)  संशोधन बिल  जो  कि  सदन  के

 सामने  विचारार्थ  प्रस्तुत  किया  गया  है  उस
 का मैं  समर्थन करता हूं। करता  E  |

 14-19  brs,

 (Mr.  SPEAKER  in  the  Chair]

 गन्दी  बस्तियों  की  समस्या  जो  हर  नगर
 और  हर  प्रशासन के  लिये  एक  चिन्ताजनक

 प्रश्न  बन  गया  है  उसके  तीन  कारण  हैं  .
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 DEMISE  OF  SHRI  JAWAHARLAL
 NEHRU

 The  Minister  of  Steel,  Mines  and
 Heavy  Engineering  (Shri  C.  Subra-
 maniam):  Mr.  Speaker,  Sir  I  have
 very  grave  news  to  announce  to  the
 House  and  to  the  country.  The  Prime
 Minister  is  no  more.  The  light  is  out.

 Mr.  Speaker:  It  is  the  greatest
 tragedy  that  could  befall  this  country
 at  the  moment.  Let  us  pray  that  we
 prove  equal  to  the  occasion.  I  must,
 at  this  time,  adjourn  the  House  with-
 out  saying  anything.  The  House  is
 adjourned  to  meet  again  at  11  O’Clock
 tomorrow*.

 14:20  hrs.
 The  Lok  Sabha  then  adjourned  till

 Eleven  of  the  Clock  on  Thursday,  the
 29th  May  1964/  Jyaistha  8,  1886
 (Saka).

 *Subsequently  the
 celled.
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 sitting  of  the  House  for  28th  May,  1964  was  cam-

 LSD—9-  6-64—967.


